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Civil Appeal No(s). 4094/2024

COURT NO.14 SECTION XVII

SUPREME COURT OF INDTIA

Civil Appeal No(s).

RECORD OF PROCEEDINGS

4094/2024

E.M. NAJEEB ELLIAS MOHAMMED Appellant(s)

UNION BANK OF INDIA

VERSUS

Respondent(s)

(IA N0.64743/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.64739/2024-STAY APPLICATION )

Date : 10-09-2024 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Appellant(s) Mr.
Mr.
Mr.
Mr.
Mr.
Mr.

For Respondent(s) Mr.
Mr.
Ms.
Ms.
Mr.

Mr.
Ms.
Mr.
Mr.
Ms.
Mr.
Ms.

Mukul Rohatgi, Sr. Adv.
Nikhil Goel, Sr. Adv.
Haris Beeran, Adv.
Azhar Assees, Adv.
Anand B. Menon, Adv.
Radha Shyam Jena, AOR

P. H. Arvindh Pandian, Sr. Adv.
Varun Srinivasan, Adv.
Vinithra Srinivasan, Adv.

Kavya Agrawal, Adv.

Sujoy Chatterjee, AOR

P V Dinesh, Sr. Adv.
Anna Oommen, Adv.

P. S. Sudheer, AOR
Rishi Maheshwari, Adv.
Anne Mathew, Adv.
Bharat Sood, Adv.
Miranda Solaman, Adv.

UPON hearing the counsel the Court made the following
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ORDER

sie i IA  No. 128498 of 2024 (Application for impleadment) is

11:55:19
Reason:

allowed.
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2. Cause title be amended accordingly.

3. List for final disposal at 2 p.m. on 25.10.2024.

(KAPIL TANDON) (NIDHI WASON)
COURT MASTER (SH) COURT MASTER (NSH)
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